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t1517. SHRI JUGAL KTSHORE SHARMA:
SHRIMATI RITI PATHAK:

Will the Minlster of GOilSUMER AFFAIRE, FOOD A]{D PUBLTC
DISTRIBUTIOI{ 5lTtNtftr xrril, sr{q st{ srffifi, fuflq *ft be pteased to state:
(a) the number of people being provided wlth foodgain. under the Public
Distribution System (PDS) in tadhya Pradesh and Jammu and Kashmir at
prcsent on the basls of the census conducted tatl date;

(b) whether there ls a huge gap betureen demand and supply under the
said systeml and

(c) if so, the detalls thercof?
ANSWER

triltSTER OF STATE FOR utl{tSTRY OF COilAUUER AFFAIRS, FOOD &
PUBLIG DIATRIBUTIOI{

(sHRt DAlrvE RAOSAHEB DADARAO)

(a): The number of pensons covercd under the Act ln the Etate of tadhya
Pradesh, Unlon Tetritory (UT) of Jammu & Kashmir and Unlon Tcrritory of
ladakh, at pr€sent, ls as iollows:

Name of the States/UTs
Number of pelsons covered under

the NFSA (tn lakh)
Madhya Pradesh *6.42
Jammu & Kashmir 72.O5
Ladakh 1.4

(b)& (c): Allocatlon of loodgralns to States/Unlon Terdtorles (UTs) under
the llatlonal Food Security Act, 2013 (NFSA) ls madc on thc baris of
State/UT.wise coverage of populatlon determlncd by the then Plannlng
Gommission, ldentification of beneficiarles by States/UTs withan the
covenage, and loodgrains entitlement prescrlbed undcr the Act i.e. 35 kg
per household per month for households covered under the Antyodaya
Anna Yoiana and 5 kg per person per month for Prlorlty households. The
Act fuiher prcvldes that if on the above basls, annual foodgralns
allocation to any State/UT Is lower than the aveiagc annual offtake durlng
2O1O-11 to 2012-lt under enotwhlle normal Tatgeted Publlc Dlstrlbutlon
System (TPDS), the same shall be protected. Thus, the qucstion of gap
between demand and supply does not arlse.


